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of the Government of
India; and

(b) it  bo, when a final decision is 
Ukely to be arrived at?

The Deputy Minister of Civil 
Aviation (Shri Mohiuddin): (a) and
(b). Of the 3 international airports in 
the country, it has already been de­
cided to extend the main East-West 
runway at Santa Cruz in order to 
make it fit for operation by Jet' air­
craft at an estimated cost of Rs. 4 
crores approximately. As regards 
Palam and Dum Dum, the matter is 
under consideration and a decision is 
expected to be taken at an early 
date.

Grievances of Railwaymen

*1482. Shri T. B. Vlttal Rao: Will 
the Minister of Railways be pleased 
to state:

(a) whether the ad hoc Tribunal 
appointed in 1953 to go into some 
grievances of Railwaymen has since 
given its award;

(b) if so, whether a copy of the 
same will be laid on the Table; and

(c) what steps Government propose 
to take for the implementation of the 
same?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) No, the 
Tribunal has not yet framed its re­
commendations.

(b) and (c). Do not arise.

Rice Mils in Andhra Pradesh

S shrl T- B Vlttal Ra0:* ^  Shrimati Parvathi Krishnan:
Will the Minister of Food and Agri­

culture be pleased to state:
(a) whether it is a fact that Ricc 

Millowners of Andhra Pradesh have 
decided to close down their mills 
from the 5th April, 1958;

(b) what are the reasons advanced 
by them for the closure;

(c) the total number of worikers . 
who would be affected by such .' a ■ 
closure; and

(d) the steps Government propose 
to take to avert the closure?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) to (d).
It is understood that the Andhra Pra­
desh Rice Millers* Association took a 
decision to close down their miil« 
from 5th April, 1958 in protest against 
the basis of assessment of the State 
Sales Tax and Income Tax. It has 
since been reported that the threaten­
ed closure of rice mills has been post­
poned, as a result of discussion bet­
ween the Rice Millers’ Association and 
the State Government.
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